CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

Petition No. 939/MP/2025

Subject . Petition for determination of input price of coal supplied from
Talabira Mines for the period 2024-29 under CERC (Terms and
Conditions of Tariff) Regulations 2024

Petitioner : NLCIL
Respondent : TNPTCL and 15 ors.
Date of Hearing : 7.7.2026

Coram . Shri Jishnu Barua, Chairperson
Shri Ramesh Babu V., Member
Shri Harish Dudani, Member
Shri Ravinder Singh Dhillon, Member

Parties Present . Shri Kilamani Biswal, Advocate, NLCIL
Shri Rakesh Pandey, Advocate, NLCIL
Shri Murugan.A, NLCIL
Shri Suresh Kumar, NLCIL
Shri Prdyumna Pattanaik, NLCIL
Shri Johnsy Rani, NLCIL
Shri Duthala Tulasi Kumar, NLCIL
Shri Divya Prakash, NLCIL
Ms. Preethi, NLCIL
Ms. Anusha Nagarajan, Advocate, TNPDCL
Shri Rahul Ranjan, Advocate, TNPDCL

Record of Proceedings

The Petition was taken up for hearing along with Petition No. 520/MP/2024 and
shall be listed for further hearing on 24.9.2026.

By order of the Commission
Sd/-

(T. D. Pant)

Joint Chief (Law)
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